FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

ECOLEX CERAMICA LLP OPERATING IN TRADING OF RAW MATERIAL FOR
CERAMIC SECTOR AT GANDHINAGAR, GUJARAT

(Under Regulation 36 A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN &
CIN/ LLP No.

ECOLEX INDUSTRIAL PRODUCTS PVT
LTD

ALCR7865A

U26990GJ2022PTC130963

Address of the registered office

Shop No.FF/23- Vihani Complex, Opp
Goras Dairy, Gandhinagar Gujarat- 382721

URL of website

No Website of the Corporate Debtor

Details of place where majority of fixed assets are
located

At the Registered Office

5. | Installed capacity of main products/ services NA

6. | Quantity and value of main products/ services sold NA
in last financial year

7. | Number of employees/ workmen NIL

Further details including last available financial
statements (with schedules) of two years, lists of
creditors, relevant dates for subsequent events of the
process are available at:

Details can be sought by sending request
at cirp.ecolex@gmail.com,

9. |Eligibility for resolution applicants under section |Details can be sought by sending request
25(2)(h) of the Code is available at: at cirp.ecolex@gmail.com
10. | Last date for receipt of expression of interest 03/01/2026
11.|Date of issue of provisional list of prospective 08/01/2026
resolution applicants
12. | Last date for submission of objections to provisional 13/01/2026
list
13. | Date of issue of final list of prospective resolution 18/01/2026
applicants
14. Date of issue of information memorandum, 23/01/2026
evaluation matrix and request for resolution plans to
prospective resolution applicants
15. | Last date for submission of resolution plans 25/02/2026
16. | Process email id to submit EOI cirp.ecolex@gmail.com
Note : The above information is provided from the details provided by the Suspended Board of
Directors.
Sd/-

Mr. Rahul Nareshbhai Shah

Interim Resolution Professional

Reg No- IBBI/IPA-001/1P-P02170/2020-2021/13367
Validity of AFA till 30.06.2026

20 Sudershan Society, Part 2, Naranpura, Ahmedabad
Date :18/12/2025

Place : Ahmedabad
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U GRO Capital Limited

4th Floor, Tower 3, Equinox Business Park, LBS Road,
Kurla, Mumbai 400070

I!lGHD

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-AUCTION SALE NOTICE OF 30 DAYS FOR SALE OF IMMOVABLE ASSET(S) [“SECURED
ASSET(S)”] UNDER THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS
AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH PROVISO TO RULE
8 AND 9 OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002.

Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s)
that the below described Secured Asset(s) mortgaged / charged to U GRO Capital Limited (“Se-
cured Creditor”), the possession of which has been taken by the authorised officer of Secured Cred-
itor, will be sold on “As is what is” and “As is where is” and “Whatever there is” on the date
and time mentioned herein below, for recovery of the dues mentioned herein below and further in-
terest and other expenses thereon till the date of realization of amount, due to Secured Creditor
from the Borrower(s) and Guarantor(s) mentioned herein below. The Reserve Price, Earnest Money
Deposit (EMD) and last date of EMD deposit is also mentioned herein below:

THURSDAY, DECEMBER 18, 2025

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

PUNJAB & SIND BANK

Punjab and Sind Bank Co-Lending Cell,Staff training College, Ground Floor, Plot -03, Sector
-03, Rohini. New Delhi

DEMAND NOTICE

Under Section 13(2) of the Securitisation And Reconstruction of Financial Assets And Enforcement Of Security Interest
Act, 2002 read with Rule 3 (1) of the Security Interest (Enforcement) Rules, 2002. The undersigned is the Authorised
Officer of Punjab & Sind Bank under Securitisation And Reconstruction Of Financial Assets And Enforcement of Security
Interest Act, 2002 (the said Act). In exercise of powers conferred under Section 13(12) of the said Act read with Rule 3 of
the Security Interest (Enforcement) Rules, 2002, the Authorised Officer has issued Demand Notices under section 13(2)
of the said Act, calling upon the following Borrower(s) (the “said Borrower(s)"”), to repay the amounts mentioned in the
respective Demand Notice(s) issued to them that are also given below. In connection with above, Notice is hereby given,
once again, to the said Borrower(s) to pay to Punjab & Sind Bank, within 60 days from the publication of this Notice, the
amounts indicated herein below, together with further applicable interest from the date(s) mentioned below till the date
of payment and/or realization, payable under the loan agreement read with other documents/writings, if any, executed
by the said Borrower(s). As security for due repayment of the loan, the following assets have been mortgaged to Punjab
& Sind Bank by the said Borrower(s) respectively.

warear e
ﬂ Punjiih & Sind Rank

Sl.| Details of Borrower(s)/ Description Of : :
Noj]  Guarantor(s) Secured Asset(S): D e —
111. KAMDHENU Property 1:- Property Details- [Reserve Price Rs. 50,37,000/-
MARKETING All that right, title and interest |EMD Rs. 5,03,700/-
2. ANILA KIRTIKANT | Of Property bearing Unit No.4 1} a6t nate of EMD| 21.01.2026
NAVALAKHA Adm. Sq. Ft. i.e. 33.91 6q D it
Mtrs. Super Built up area in epost -
KIRTIKANT Owners Association, Situated
NAVALAKHA at : City Survey No.722 Final
4. JIGNASHA Plot No.156/1 of T.p. Scheme
No,3 of Mouje : Shekhpur-
TUSHAR NAVLAKHA Khanpur, Taluka : Sabarmati,
5. TIRTH in the Registration District of
HOLIDAYS Ahmedabad and sub District of
LAN - Ahmedabad-3  (Memnagar)
HCFAMDSEC00001043648 | Bounded as under:- East:
Shop No.3 West: Shop No.5
North; Parking Then Road
South: Lift and Passage

S.N.| Name of the Borrower(s)/ Demand Notice Description of secured asset
Guarantor(s) Date and Amount (immovable property)
1. |L.C. NO.(PSB) 16121200006018 13-11-2025 |Allthatright, title and interest of residential property being Flat
L.C. NO.(CGCL) LNMESUR000084716 Rs No.103, area admeasuring 651 Sq.Ft., Building M, Laxmi Co-
: operative Housing Society Limited, situated on non-agricultural
g‘l’,',';'}\?‘;‘:ggg‘,’f 830662 (New) 18,61,231/- | piot of land in Moje Adajan, bearing R.S. N0.292, 293, 294,

297, T.P.S. No.13, , EP. No.229, as per Final Plot admeasuring
1328.43 Sq. Mtrs. , Undivided Share of Land admeasuring
26.04.Sqg. Mtrs at Registration District & Sub -District Choryasi,
Near Palanpur, Jakatnaka, Mouje - Adajan, District - Surat,
Gujarat - 395009 Bounded as follows: North: Flat No.102
South: By Road East: Vrundavan Society West: Flat No.104

Mr. Bharat Rameshbhai Mahadik (Borrower)
Mrs.Rajeshari Bharat Mahadik (Co-Borrower)

Kindly note the time of the Auction will be between 11 am to 01 Pm with an incremental
Value of Rs. 1,00,000/-, For detailed terms and conditions of the sale, please refer to the link
provided in U GRO Capital Limited/Secured Creditor’s website. i.e. www.ugrocapital.com or
contact the undersigned at authorised.officer@ugrocapital.com

Place: AHMEDABAD
Date: 18.12.2025

Sd/-(Authorised Officer)
For UGRO Capital Limited

If the said Borrowers shall fail to make payment to Punjab & Sind Bank as aforesaid, Punjab & Sind Bank shall proceed against
the above secured assets under Section 13(4) of the Act and the applicable Rules, entirely at the risks of the said Borrowers as to
the costs and consequences. The said Borrowers are prohibited under the Act from transferring the aforesaid assets, whether by
way of sale, leaseor otherwise without the prior written consent of Punjab & Sind Bank. Any person who contravenes or abets
contravention of the provisions of the said Actor Rules made the reunder, shallbe liable for imprisonment and/or penalty as
provided under the Act.

Place :- SURAT Date :- 18.Dec.2025

Sd/- (Authorised Officer) For Punjab & Sind Bank

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

ECOLEX INDUSTRIAL PRODUCTS PVT LTD
OPERATING IN TRADING OF RAW MATERIAL FOR CERAMIC SECTOR
AT GANDHINAGAR. GLLIARAT

{Under Reguialion 38A7] of te Insahvansy and Banknpicy Baard of India
(Insahancy Resolulion Process for Carparale Persons) Regulations, 20168)

RELEVANT PARTICULARS
1. | Neme of iha comporate debior along | ECOLEX INDUSTRIAL PRODUCTS PVT LTD
with PAN & CINLLF Mo, ALCRTBESA
| LA GI202FTC 130963

Shop Moo FRES- Vilani Complex, Dop

| Goras Dainy. Gandhinagar Gujarat- 362721
3. | URL of wehsile . | Mo 'Wetbsite of the Corparate Debior

4. | Detalls of place where maonty of iked | Al the Ragisterad Office

assels anp oiakad |

5. | Insalied capacity of main products! senwces | NA

2. | dcess of the registersd oflica

B Cuianlity and yaive of man p'udu:ﬂ:lu' MA
| senices sold in last financal year
T | Numnber of employees’ workmen HIL

8. | Further details imcluding last aveilshle
financial stafements {wilh schedues) of
bwio years, |ists of crediors, relevant
dates for subsequent avents of the
PrOGess ane avalaiie &l

8. | Elighillty lor resolulion applcants undes : Dataits can ba soughl by sandng requast
saclion Z5(2i[hi of tha Code i= available at | 2t cip.ecalex@gmail.com

10, | Last date for recaipt of axpression of interes? | 0AMO12026

| Details can b sought by sending request
&1 cirp.ecolex@qgmail pom

1. | Date of issus of provisianal s of DA 2026
prospéclive resslulan apolicands

12. | Last dete for submission of objections 130172026
ta provisianal ks

13. | Date af issue of fnal 151 of prospective T8I 206

| rmsoltonappicants |
14. | Date afissue of information memorandum, | 200172028
evaliation matrix and raguest for resalutan
plans ip prospechyve raachution epplicanis
15. | Last date for submasion of resolukon plans | B0
18. | Process amail il b zubmil EDQI | cirp.eoalexi@gmail com
Mote ; The abave mioemasion s provided Trom the details providad by the Suspended Board
af Directars Sl
Mr. Rahul Mareshbhai Shah
Resalution Prolessan]
Reg No- IBBYIPA-DO1NIP-PO2 1T V2020202113367
Vakdity of ARA fll 30062026
o Budarshan Saclely, Parl 2, Naranpura, Shmadabad

Dale 18122025
Place | Ahmadabad

Tyger Home Finance Private Limited

TYGEF Registered Office : Adani House, 56, Shrimali Society, Navrangpura, Ahmedabad 380 009, Gujarat, India
Corporate Office : 1004/5, 10th Floor, C-Wing, One BKC, C-66, G- Block, Bandra Kurla Complex,

FOME A NCE ; >
Bandra (E),Mumbai-400051.Maharashtra,India,

CIN: U65990GJ2016PTC093692, Web : www.tygercapital.in

POSSESSION NOTICE (FOR IMMOVABLE PROPERTIES)

Whereas the undersigned being the Authorised Officer of the Tyger Home Finance Pvt Ltd. (formerly Known as M/s. Adani Housing Finance
Pvt Ltd vide Certificate of Incorporation dated 6th June 2024, issued by the Office of the Registrar of Companies, Ministry of Corporate Affairs,
herein after refer to “THFPL’) under the Securitisation and Reconstruction of Financial Assets & in compliance of Rule 8(1) of Enforcement of
Security Interest Act, 2002, and in exercise of powers conferred under section 13(12) read with Rule 3 of the Security Interest (Enforcement)
Rules 2002, issued demand notice/s on the date mentioned against each account calling upon the respective borrower/s to repay the amount
as mentioned against each account within 60 days from the date of notice(s)/date of receipt of the said notice/s.

The borrower/s having failed to repay the amount, notice is hereby given to the borrower/s and the public in general that the undersigned has
taken possession of the property/ies described herein below in exercise powers conferred on him/her under Section 13(4) of the said Act read
with Rule 8 of the said Rules on the dates mentioned against each account.

The borrower/s in particular and the public in general is hereby cautioned not to deal with the property/ies and any dealing with the property/ies
will be subject to the charge of Tyger Home Finance Pvt Ltd (Adani Housing Finance Private Ltd.), for the amount and interest thereon
as per loan agreement. The borrowers’ attention is invited to provisions of Sub-section (8) and (9) of Section13 of the Act, in respect of time
available, to redeem the secured assets.

Sr. Loan A/C No./
No. Old Loan A/C No

Demand Notice date
& Amount

Name of the Borrower/ Co
Borrower/ Guarantor

Symbolic/ Physical
Possession on

KALPESHBHAI BHARATBHAI SRIMALI /
BHARATBHAI KANJIBHAI SHRIMALI

13-Jun-25/ Rs. 764970/
as on 10-Jun-25

14-12-2025

1.
800HLL001148240 Physical Possession

Mortgage Property:- All that pieace and parcel of Inmovable Ganthal Property being Gram Panchayat Milkat No. 51, Serial No. 53, having area
adms 45X15 Sq. ft in the Street known as Rohit Vas of Mouje Aadraj Moti taluka Gandhinagar in the District Gandhinagar & Registration Sub District
of Gandhinagar within the state of Gujarat. Which is bounded as under:- East:- Road, West:- Road, North:- Property of Ravinbhai Gangaram,
South:- Temple

BHARATJI KESHAJI THAKOR / 13-Jun-25/
MANJULABEN BHARATJI THAKOR Rs. 564520/- as on 10-Jun-25

14-12-2025

2,
| 800LAP001023381 Physical Possession

Mortgage Property:- All that peace and parcel of land along with structure standing there on being the residential property out of Dagavadiya Gram
Panchayat Property bearing Sr No. 604, Property No. 604, in Old Gamthal Total admeasuring 750.00 Sq. ft, situated in the Sim of Dagavadiya Ta -
Vijapur & Dist - Mehsana State - Gujarat Which is bounded as under:- East:- House of Thakor Dahyaji Mafatji, West:- House of Thakor Shankariji
Devaji, North:- Road, South:- Road

Sd/- Authorised Officer
For Tyger Home Finance Private Limited

Place: Gujarat
Date : 18.12.2025

< Encore Asset Reconstruction Company Private Limited (Encore Arc)
earc 5TH FLOOR, PLOT NO. 137, SECTOR 44, GURUGRAM - 122 002, HARYANA

AU SMALL FINANCE BANK LIMITED

A SCHEDULED COMPMERCIAL BAME
(CIN-L3691 1RI1S56PLLO11381)
Repd. Office; 19-4, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001

APPENDIX IV [SEE RULE 8(1)] POSSESSION NOTICE
Whareas, The undarsignad baing the Authorzed Cfficar of the AU Small Finance Bank
Limited A Scheduled Commercial Bank under the “Securlizalion and Raconstruction of
Firancisl Assets snd Enforcamend of Securlly bnteres) Act, 20027 and i axarcise of Pawers
cordarred wndes Sactan 13 redd wlh he Sacurily Inlerest | Enforcement) Rutes. 2002, Ssiesd
damand nolce dated 2802025 vide Rel MNo: CB/SARNI-ZBEMAPR-2025112 Loan
Account Mos, Z40EZ530583T6216 & S001Z20340743344 calling upon the
BorrowarnGuarantors/Martgagors Mis. Shreemahakall Distributers Through It's
Propriator Mr, Hasmukh Bababhai Patel (Borrower), Mr, Hasmukh Bababhal Patel
Sifo Mr. Bababhai Bhagvanbhai Patel (Mortgagor'Guarantor), Mrs. Anita
Hazmukhbhai Patel Wie Mr. Hasmukh Bababhai Palel {Guarantor] o repay the
amount mentionad 0 the rodice beang it loan Accound Mo, 24062530583 78216 Hs.
16,566,347 (Rupees Shdeen Lakh Sixty Slx Thousand Three Hundred Seventesn
Cinby) and for loan account o, 9001220340743344 ks Rs, 16,95 215- (Rupess Sixtesn
Lakh Niraty-Fiva Thousand Two Hundred Fiftean Only ] colleclivaly total amount &5 Rs.
33,681,532 (Rupeaes Thirty Three Lakh Sixty One Thousand Five Hundred Thirty=Two
Only) as on 28-04-202 5 agpregaling tolal due (which incledes prncigal, inlanest, penafies
and all slher changes | with forther inlerast and charges untd payment in Tall within B0 days
fram the dale of noticardata of recaipl of the sald notica

L IR A TTLE S R

The borrower/mortgagor having failed 1o repgay the amounl, natice is hermby given to
ther borfowes! mortgagor and the public in general thal the undersigned has taken
possessian of the propary described hergin below in exercsa of powars conlered an
himdhar undar Section 134 of tha gaid Act read with Ruke & of the said Rulas-an this
14" day of Decamber of the year 2025,
“Tha: boeroer's altenlion is inviled b prostsaons of sub sechian (3 of Seclion 13 of the Acl, in
reagact of ime avatabls o redearn he secured agsels”
Tha B-.'."ffDl‘lE".‘GLIEIr-Hﬂ'IEIT-'MG"I!:I-EIQG"’-E- In partecular and the public in genersl 1S haraby
cautionad not to deal with tha proparty and any deafings with the property will be
subipect 10 the charge of the AU Small Finance Bank Limited for Igan &ccount Mo
ZADE2530583TE216 Re. 18 44,2068/ (Rupees Eighteen Lakh Forty Four Thowsand
Twa Hundred Six Onky] ard tof loan accownt Mo, 601 220340743344 |s Rs. 16,70 673/-
(Rupesas Elghtesn Lakh Sevenly Thousand Six Hundred Sewenty Thres Only)
collectively tofsl amout |5 Rs. 37, 14,879- (Rupees Thirty Seven Lakh Fourteen
Theusand Eight Hundred Seventy Nine Only) a5 on 12 Dec 2025 and furthar irderest &
gxpenses fhareon until il payment

Description of immowvable properties
Al Thirl Parl and Parcel of Residential Property, Flal Mo, 201, Admeaswring fAround
ET.EE Sg. Mirs, With Undivided Land Admeasuring Around 46,24 Sq. Moters on
Sacond Flogr as par RERA Plan on First Floor of Block B In The Scheme Known as
“Shreajl Homea", Shtuated on The Land Survey No. 5 of Mou|eVillage: Vawol, Mo
Specific Siuatad on The Land of Final Plot No, 158 of TP Scheme Mo, 13 (Vavel) of
MoujevVillage: Vavol of Taluka: Gandhinagar In The District: and Reg. Sub District:
Gandhinagar, Gujarat Cwned By Mr. Hasmukh Bababhai Patel. Bounced &5 Lindaer

E-AUCTION SALE NOTICE

E-Auction Sala Motica for Sale of inmovable Assel under the Sacuritisation and Recanstruction of Firancial Asselz-and Enforcement of
Secunty InferestAct, 2002 read with Proviso to Rule B8] read wih Rufe 3(1}of the Security Interesd (Enforcament) Ruies, 2002 (Rises)
MNotice is heraby given to the public in gandral and i particular 1o the Borrawer and Guarantor{s) thal the balow described immovabie
propety mongagedicherged to the Indostar Capital Finance Limited (ICFL) Bank to secure the owstanding dues in the kan account since
assigned 1o Encors Assal Raconstruction Company Prvate Limded, achng i its capacily as the trusiea of EARC -BANK- 030 -Trus!
{*Secured Cradior’), which i under Symbalic Possession of the Authartsed Officar of the Securad Creditor, will be sold on " AS ISWHERE
15", "AS I5'WHATIS™, and "WHATEVER THERE 15" basiz.on 28.01.2026 for recovary of Rs. 2 85,58, 781 65/ (Rupeas Two Crone Eighty
Five Lakhs Fiffy Eight Thousard Saeven Hundred Eighfy Orne and Sisty Five Pesa Onlyjas on 30,11, 2025 and furiherintersst at contraciual
rate lill recovery and other cosls, charges elc. after adjustment of recovery/realization, if any, due lo the Secured credilor rom borrower
Mis. Raju Gamentthrosgh its prop. M. Raleshbhai Kantilal Chauhan (Bomower] and (1) M. Bajeshbhal Kanifal Chauhan (2] M, Mukesh
Chauhan (Harenafter collectively refered &5 Co-Appicants! Guaraniors)

The descripfion of the property, Reserve Price (RF) for the secured asset & the Eamest Money Deposit (EMD]) is be as under

; RP EMD Date Last Date & Time
ST Of Fopery (inRs) | (inRs) | of E-Auction of Bid Submission I
Al that right, tifle and inberest of freehold property bearing Tenament No, | Rz 26,00 000-1 2801.2026 270426
2(/B. admeasuring 25920 sq. mirs, and comsdruction thenson. 38 3 | 260 00, 000- Tirme — 1200 Till .00 P34
membar of Nandigram Co-Oparative Housing Society Lid, situated at Fb o 09,00

land bearing city survay no, 450 1o 485 paiki (Final Plot No. 40 b 43 of | PM
TPE 15) of Mouje wadaj Taluka-Sabarmali in the distrol of Ahmedabiad |
standng in the name af Mr. Mukesh Chauhan. Bounted 35 under EAST |
- Bociely Internal Road, WEST - Bungalow Mo, 27, NORTH - Main |
Road, 30UTH - Bungalow No. 2008, l

In case the e-auciion date & dedanad pubbc holiday then the date will be automasically extended tovery nex working day,
For detailed terms & condifions please refer to the link provided in the secured croditor's website Lo, Mip:'www.encorearc.com/
For any clarificationdnformation, interesied parlies may contactthe Authorised Officer of the Secured Creditoron mobile no. 9215016248 or
ermail af dharmendra. mauryaiencorean. com
Date: 16.12.2025

Sdi- [Dharmendra Maurya) Authorised Officer

Encore Assel Reconstruction Company Pvt, Lid

Flace: Mumbai
U GRO Capital Limited

m CRO
4th Floor, Tower 3, Equinox Business Park, LBS Road, Kurla, Mumbai 400070

POSSESSION NOTICE APPENDIX IV (SEE RULE 8(1)) (FOR IMMOVABLE PROPERTY)

Whereas, the undersigned being the Authorized Officer of UGRO Capital Limited, having its registered office at 4th Floor,
Tower 3, Equinox Business Park, LBS Road, Kurla, Mumbai 400070 ,under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 (54 of 2002) and in exercise of the powers conferred under Section
13 (12) read with rule 3 of the Security Interest (Enforcement) Rules, 2002, issued a demand notice to repay the amount
mentioned in the notice together with interest thereon, within 60 days from the date of receipt of the said notice.

The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the public in general that the
undersigned has taken possession of the property described herein below in exercise of powers conferred on him under,
sub-section (4) of Section 13 of the Act read with Rule 8 of the said rules of the Security Interest (Enforcement) Rules 2002.on
the day, month and year mentioned below.

The borrowers in particular and the public in general is hereby cautioned not to deal with the property and any dealings with
the property will be subject to the charge of UGRO Capital Limited for the amount mentioned in the notice together with in-
terest thereon. The borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time
available, to redeem the secured assets.

S(I)' Borrower Details Demand Notice Mortgaged Property Pos;:;seslon
1.] 1) VIJAY TEA COMPANY| Demand Notice | All That Piece And Parcel Of Property Of Res-
2) VIVEK VIJAY dfafed 07-°°t-2t°2f5 idential Flat No.7-A Having Sq. Feet 1725-00
?ﬂ?ffg’éa Al ggﬁ"ggg‘;’;; On 7th Floor Of The Buiding Known AS'| 47 45 ygps
GORDHANBHAI ( Rupees One Crore | “Amrut-Prabhat Apartment” Situated At “Dr.
SOMAIYA Thirty Two Lakh | Yagnik Road & 20 New Jagnath Plot Corner”
4) SHRUTI VIVEK Thirty Two Thousand o ¢ 5. No. 1896p Of Rajkot City Of Rajkot Of
SOMAIYA O e oy | Dist. Rajkot In The State OF Gujarat And
b%aé‘A%‘g’é’s‘;go'gg?g%‘;" As on 06/10/2025 | Bounded As: North- 20 New Jagnath Plot
Road, South- Flat No.7-B, East — Dr. Yagnik
| Road, West — Open Parking.

Place: GUJARAT
Date: 18.12.2025

Sd/-(Authorised Officer)

For UGRO Capital Limited

DCE Bank Limited

Registered Office: Peninsula Business Park, Tower A, Gth Floor, Senspafi Bapet Marg
Lawer Paral, Mumbai- 400093

Regional address: Bih Floor, Parissamaannexe, Abave Manyavar Shosroom,

Cpp. IFCI Bhavan, C.G Road, Ahmecalad - 380006

DCB BANK
PUBLIC NOTICE - INTIMATION CUM SALE NOTICE

Intimation to Remove Movable Assets from Secured Property

Mokica is hemaby givan o the pubbc that Authonzed Ceficer of DCB Bank Lid. inaxencise of powers confarred undar SARFAESE Act, has already
spld the bedow mentioned Immavahle PropertySecured Assed in public auction for recowveary of dues of barowers™ 1) EHARATEHAI CHUNILAL
KUMEHAR, 2] HANSHABEN BHARATEHAI KUMBHAR for loan oblained fram DCB Bank Lid vide lnan account nos. DRHLRAJDOST4263
and DRHLRAJODST4307, Mow DS Bank Lid, 2 i process of handing-ovar possessianof secunad properly 1o auction-purchaser.

A e time of faking poesassion of said propery, Some mowabie ibams wore (ound by Autharised Officer n the said presmiG A nobee dated
1712 2025 has baen sant o bomowan!oe-tarmawear by RPAD atall svailabie addrasses and inlimaling Shem lo collectramave invenlary, movatles,
b=lorgings end documants hing in s2cuned praperies on or bafora 04,001, 2026. Therefore, through thés notice, we herehy pive final intimation to
borrorderco-bommwer b take possession of mventary, mavables, Balongings and cociumentsying inside ha I'I'II.'.I-'IEIﬁQEd propertas in the presence
ainf walth Ganrsant of Aulborsad Ofcar of DCE Bans |, Dy furniskeng regumsd dotumanary procd on af beloss 04,01.2026.

Flease laxe notce thal il you fail 1o remain present atthe scheduled date and bme and remove e nventony, we will be Tonosd o remaove and
dE=pose them Braugh auction on “AS ES WHERE 15 BASIS AND AS I3WHAT IS BASIS

Mame of BorroweriCo-bomrower and addrass of

B S e el o A = A e e —

1) BHARATEHAI CHUMILAL KLIMBHAR, | ) HANSHABEMW BHARATEHA KUMBHARAT: BLOCK NO. E15, GOKUL PARK, MR. SHITLA
MATAJI TEMPLE MAHIEARCAD, MANDA DUNGAR, NR. AJI DAM VILL. - MAHRA TAL S DIST - RAJEDT, GUIARAT-360001,

Property Dwetails: ALL THAT PIECE AND PARCEL OF THE PROPERTY BEING A RESIDEMTIAL HOUSE BLCCK MC.E1S, GOKLL PARE,
Wr SHITLA MATAJ TEMPLE, MAHIKA ROAD, MANDA DUNGAR, KR A DAM, HAVING A LAND AREA 48- 0112_50. MTRS. OF 5U8
PLOT NCLAZTOSRA TO43, TO 4G M2 SITUATEDAT MAHIKA REVENUE SURVEY MO, 159 14 SUB-DIST. & REGI. DIST. RAJKOT

Sd- Authorized Officer
Far DCB Bank Limited

Date: 181212025

POSSESSION
NOTICE

Place: Rajkot {Gujarat)
STATE BANK OF INDIA
Stressed Assets Management Branch ;

Phone No, 075-26581081/1206, E-mail : sbi.04199:@sbico.in Par Innible Powaritas)

DESCRIPTION OF THE MORTGAGED PROPERTIES

Whereas, The undersigned being the Authorized Officer of the State Bank of India under the Securitization and
Recanstruction of Financial Assets and Enforcement of Sacurity Interest Act, 2002 and in exercise of powers conferred under
Section 1312} read with Rule 3 of the Sacurity Interest {Enforcemaont) Rudes, 2002 issued a Demand Notice dated 28.03.2025
under section 132} of the said Act calling. upen the Borrowear MYs, Rajeshwari Cotspin Private Limited, Maheshbhai
Bachubhai Patel (Chairman & MD), Bhavikkumar Kantilal Patel (Director / Guarantor], Hareshbhai Mansukhbhai
Dholariva (Director / Guarantor), Pravinbhai Nagjibhai Khunt (Director [/ Guarantor), Bhavnaben Maheshbhai Patel
(Parsanal Guarantor], Geataben Rameshhhai Patel (Personal Guarantor], Pareshbhai Vitthalbhai Kotadiva |Personal
Guarantor}, Rameshbhai Maranbhai Patel {Personal Guarantor), Swuccess Hydro Parts Private Limited [Corporate
Guarantor] o repay the amount mentioned in the notice being Rs. 15,90,16,003.22 [Rupees Fifteen Crore Ninety Lacs
Sictaan Thousand Three and paisa Twenty Twao Onlyl as on 26.03,202% and interest from 27.03.202% and incidental
axpenses ale, within 60 days from the date of raceipt of the said notice.

Whereas in compliance of Section 13{9), Mehsena Urban Cooperative Bank Limited {other consortium member) has
comveyed consent to Authonized Officer of State Bank of India o imitiate action undar section 13(4) of the Act against the
captioned company and itz Directors, Mortgagors, Guarantors and for enforcing secuity inferest.

The Borroweer / Guaranters [ Moertgagers [ Directors having failed to repay the duas of Consortium led by {State Bank of
Indsa} amount Bs. 29,40,78,415.22 (Rupess Twenty Nine Crore Forty Lakhs Seventy Eight Thousand Four Hundred Fifteen
and paisa Twenty Two Dnly] [Consortium dues of (5B &5 on 26.03.2025 Rs. 15, 90, 16,003.22 {Rupees Fifteen Crore Ninety
Lacs Sixteen Thousand Three and paisa Twenty Two Only| and Mehsana Urban Cooperative Bank Limited as an 01.05.2025
as par demand notice w's 1302 dated 05,05 2026 Rs. 13.50,65,412/- |Rupees Thireen Crore Fifty Lacs Sixty Five Thousand
Four Hundred Twehve Only) + Interest Thereon, Cost and Expenses etc, thereafter notice is hereby given to the Bormower!
Guarantors/Mortigagers! Directors and the public m general that the undersigned has taken Symbolic Possession af the
properties described hergin balow in Serial Mo, 1 on this the 13th day of December of the year 2025, and the property
desenbed herein below in Serial Mo, 2 on'this 15th day of December of the year 2025, in exercise of poweer confarrad on him
under section 13(4) of the said Act read with rule 4 and B of the Security Interast (Enforcament] Rulas, 2002,

The Borower /! Guarantors / Mortgagors / Directors in particular and the public in general are hereby cautioned not to deal
with the properties end any dealings with the proparties wall be subject to the charge of Consortium as mentioned above, with
Further nterest and Incidental Expenses, Costs, ol tharaon until the full paymant.

The Borrower’s attention is invited to provisions of sub-section (B} of Saction 13 of the SARFAES] Act, in respect of time
avadlable, loredeem the secured assets.

1. Al those Pieces and Parcals of Immaovable Proparty being Plot Mo, Bf20, Plot area Admeasuring 66.89 Sq.Mirs. with
construction thereon admeasuring 2237 44 Sq. Mtrs. and Plot Mo, BA13, Plot area admeasuring 59.31 Sg.Mirs. with
construction thereon admeasuring 223744 Sq.Mtrs. in scheme known as "Gowvind Park Co. Op. Hsg. Soc. Ltd.” bearing
Revense Survey Mo, 48, Bleck Mo. 77, Admeasuring 16380 Sq.Mtrs., TP Scheme Me. 38 and Final Plot M. 39/B, baing
and situated Mouje / Village - Mana Varachha, Taluka - Choryassy, District - Surat and Registration Sub-District - Surat.
Stancg in the Narme of Mr. Pareshibhai V Rotadiya. Bounded by :- East : Plot No. B-15, West : Plot No. B-21, Narth :
Socioty Road, South : Plot No. B-25.

2. Allthoze Pieces and Parcels of Industrial Propesty at Plot Mo, 1, Survay No. 416 [DId Block Me. 7) paiki Land admeasunng
1392.00 5q. Mirs. With construction thereon, situated and lying at Nr. Maruti Industrial Estate, Nr, Vahelal Road Bus
Stand, Dpp. Trivedi Industries, Mouge - Zak, Tal. Dahegam, Dist. Ghandhinagar and Sub Registrar - Dahegam Standing in
the Mame of Success Hydro Parts Pyt Ltd. (M B Patel). Bounded by ;- East : Boundary of the said Block and Block MNa. 5,

West : Raipur to Viehial Road, North : Boundary and Block Mo, 16, South : Block No. 7 Paiki Mo, 2. S/
Date : 15.12.2025 Authorized Dfficer,
Place : Ahmedabad State Bank of India

RELIGARE FINVEST LIMITED

CIM:UT49990L 1995PLEDG 132
Registared Ofica: Firs! Floor, Offica Mo, 101, 2E/23, Jhandewalan Exin., New Delhi - 110055
Gorporate OMice: Max Howse, Tth Floor, Block A, Or. Jia Marg, Okhia Phase-1l, Okbla Indusirial Estale, Mew Dethl 110020

SME
LOANS

4B RELIGARE

Vil i Dbl b

Branch Office: 406-407. 4k Floos, S0 Lucky Comer, Chakata, Andhari Kurla Rozd, Andheri (East), Mumbai - 4000499

APPENDIX-IV-A
AUCTION-CUM-SALE NOTICE

E-Auction-cim-53ale Nolice for Sale of Immovable Assels under the Securitisalion and Reconslrection of Financial Assels and
Enfarcemeni of Secwrity Interest Acl (SARFAES] Acl), 2002 read wilh provigo fo Rule 8{6) & Rule 9(1) of ihe Securily Inierest
{Enforcement) Aules, 2002

Pliofice iz hereDy given 10 the public ingeneral and in partcalz o e Borrowen s Gaaranior syMorigagen(s) for condacling the E-auction:
cum-5ale of the balow descrihed immoweable praperty (in short "praparty’y martgagedcharged to the Sacwrad Creditar (i.e., M/s Religars
Finvest Ltd,, Inshort "RFL") The undersigned ase offers for Sale at “Reserve price” a5 mentionad below on = Az s where 8", “As i3 what 13",
“Whatawer thare is™ and "Mo recowrsa” basis and E-Auction shall b conducted through "Onfing Electrans Bidding™ only Hsrough welsido
bips:/fwww.bankezuctions. comy fram 0220 PM to 03.30 PW of 06/01 /2026 (Scheduled Auction /Sale Date) with uniimited extensicns of
3 minuies duration each for recovery of A%.3,14,63, 984,30/~ [RUPEES THREE CRORE FOURTEEM LAKH SIXTY THREE THOUSAND NINE
HUNDRED EIGHTY FOUR & PRISE THIRTY OMLY] as an 10-Dec-2025 aleng with up o date, intersst, costs and chargss duatothe RFL from
the Barmower(s) MGusrantons) / Mortgagor(s) ramely, SHREE RAM HOZIYARI MART THROUGH ITS PROPRIETOR a1 A1 KRISHMA
SHOPPING CEMTER OPP HEAD POST DFFICE SHOP-4 PANCHLIMDI. MEHSANA GLIARAT-384000, VISHMUBHAL P PATEL 5/D
PRAHLADBHAI NAROTTAMDAS PATEL af 01 JAY BUNGLOWS, NR.TIRUPATI SAHIBALG, PANCHOT, MEHSANA GLUARAT-384001,
PRAHLADBHAI N PATEL 5/0 NARDTTAMDAS at 01 JAY BANGLOWS. NR_TIRUPATI SAHIBAUG, VILLAGE. PANCHOT, TRLUKA MEHSANA
GUJARAT-384001, TINKALBEN VINDDEHAI PATEL WD VIMDDBHAI at 01 JAY BUMGLOWS. NR.TIRUPAT] SAHIBALIG, PANCHOT
MEHSANA GUJARAT-334001 VINODEUMAR PRAHELADBHAI PATEL 5/0 PRAHELADBHAI MARDTTAMDAS PATEL PROPRIETOR OF
SHREE RAM HOZIYARI BPART a1 01, JAY BANGLOWS NA. TIRUPATI SAHIBAUG, PANCHOT MERSARA, GULIARAT-384001 Also At SHREE
RAM HOZIYAR| MART 451 KRISHMA SHOPEING CENTER OPE HEAD POST OFFICE SHOP-4 FANCHLIMDI, MEHSAMNA GUIARAT-3H4001,
s e ahave menfioned Borrower S} MGudramon(s) / Mosdgagor|sh have faiked to repay the bban amounts of e Secursd Gredifors within &0
days fram the date of notice dated J0th day of July 2021 =5ead by its autharized offices under section 132 of the SARFAES] Act 2[02,
Wheneas (e Secured Credtor has faken the physical possession af e besow' mentongd martgaged propery Mo, 1 on 02052023
pursant to the powers vested in it through s auiborzed officer in exercise of powers conderrad on him under Sactan 13 (4} of tha said
SARFAES] Act reqd with Fuke 8 of the Security Imterest (Endorcement) Rules. 2002, with the help of Mamiatdar & Exscutive Magisirate,
Mishszna (Ruesal) and propery No.2 & 3 on 210802023 wilh tha help of Mamlaidar & Expculies Magisieate, Mehsana (Gity), in compliance ol
tha proer dated 31052002 passed by the Hon'ble Collector & ©. M, Mehsana in Mo, Oevsihan/SARFAES] Case Reg. No.
Da/2022 Vashi1627-1632/2022.

Motfice regarding taking of such possession undar the provisians of section 13[4} of iha SARFAES! Act, 2002 was published in " BUSINEES
STANDARD™ [EMGLISH) & “SANDESH" (GLUARATI editions newspapers respeciively on 05/ 05/ 028 and 23083023 under Rule 8(2) of
Tha Sacurty Inbarast (Enforcament) Rulas 2002

And whereas even thereafter the borroweris) /Guarantor{s) / Mortgagor(s) falled to repay the atoresasd koan 1o the RFL Accordingky, the
authorized alices ol tho Secunad Craditor las decided B0 seil the said schaduled progay.

The reserve price for the awcton will be against the each property as mentioned below in respective column and the Earnest Money Depos
(ERSDY) w10 Of the resenia price ccondingly which shall be redgiimed o be submitisd By way of D0PO i favar of *Riligane Flavesl
Limiled" aleng eith the Bid by the intended hiddar(s)/purchaser{s} at RFL"s Branch Office "408-407, 4th Floor, So Lucky Cornar, Chakala,
Andheri Kurda Road, Andher (Easl), Mumbal - $00099° on o before S:00 PW of 050012026 (1as1 date for bid submission). The
successhul bidderfpurchazes shall pay a deposif of al least 26% of the Sale Consideration [inclusive of EMD amL. pasd with ihe Bid] esther om
the same cay of Sale Confirmateon or not [ater than next working day, Batance sale consaderation $hal be required 1o be deposited within 15

u[l!.'E learn Sale comirmation date, EH“E'I' EEEHIHIMHF.WEMW“ELEEWFEHH

East: Duick, West: Road, Morth: Flat Mo, B-203, South: Road ad-

Date 14122025 Authorised Officer
Place : Gandhinagar, Gujarat AU Srmall Finance Bank Limited

I:JE'fI ELECTRONICA FINANCE LIMITED DEMAND
Audiimbar, Mol Ma. 1811, Erandwane, Or Kalkar Aoad, Pune £11004, Maharashima, india NOTICE

Demand Hotice Usder Section 13 (2] of the Securitisaiion and Recorstruction of Finamsial Assels and Enfarcement
of Security Inferest Act, 2002 (“Act”) read with Rule 3 of the Security interest (Enforcement) Rules, 2002 (" Rules”).
‘Wharaas the undarsigned being the Authorised Officar of Electronica Finance Limited {EFL) under tha Aot and in exsrcise of
powers condeered uncer Sechion 13 {12) read with Aule 3 ofthe Raufes already iszusd detailed Demand Notics dated befow under
Sedion 1302 of the Act, caling upon the Bormowern|siCa-Bormowarlsl' Goaranor(sh (a1 singularty o fogethir refermed o
gt Legal Hiins) Legs? Heprasantativals) Bsled haraunder, 1t pay the amour mestbonsd in fhe respectios Demand Malioa,
within 60days om fhe daie of fhe raspacive Malice, as per details given below. Copigs af the ssid Noticas are sanved by Regisiansd
Post A0, and are avalabie with the undersigned. and the said Oblgor{apLegal Heirs)/Legal Representative(s), may, if they so

desre, cobict $he Mspecive copy Irom i urdkrsigned oo any working day during rormal ofice hours

In cannection with the sbava, Molica i= heraby given. anea again, to the said Obkoon's) /Legal Heir|s|Legal Aepresantativals) fo
pay 1o EFL, witin B0 days fom the dats of the respectue Moticate the amount indicated heren Dekow against their respective
names, iogether with luher indenest & detaed below from e nespictive dates mentiared Dk i coiumn (] 8 the dale of
paymantand ' or raaisation, read with tha laan agreament and ather decumestsiwrilings, il ary, execuled by the s=d Dhigor(s). As
secunty ior cuerepaymantalthe kaan, the foliowing Secured Asests) have been morigaged fo EFL by the said Obfigan's) respectivaly.

5. Loan Hame of Obligon|s) Legal Totaf Outstending Dues | v of Damand
] e Ho, Hisnis) Lagal Rapresantativals) (Rsjes on below die’ | oo Ve
169-133262- | 1, Sanjaysingh Ramharak Rajput Rs. 22,82,880.-
p| 2023581 Adit:- 2604 Ranchodragas, Near Rabari Vas Gomwas | (Rupees Thirty. Two
WW Mana Bazar ¥ Mapar Anand Gujaral -, 388120 L_ﬁ"-" E'ﬂ"ré';"::“ 12-12-2025
I : : ! cusard Bghl | D6-03-2025
APPLOG13169g | 2 Ramharshinh Rajput, Add- Raban Vas Gomves Nana | 4 nirad ity Ony)
Bazar Arand Gujaral- India Hoefivas, 388001 &5 o 08122025

1223/ Paid, HEC 1-53-B1 ARE, Khata No. 1843 Admeszuning 0-38-47 Paki Morth Side Admeasuring (-35-57 ARE M.ALard
Pujar Shree Socety Paki Sub Piol Mo.12 Admaasunng B7.02 Sq.Meler Road & Comman Flol Admeasuring 80,28, Sq Mirs
Total Admesasuring 147.31 Sq.Mrs Construcion Admeasuring 74.54 Sg.Mirs (Ground Floor and Frst Floor) Situated Moge
Moge Ta. Dist Anand Giujarat 386345 Within The State OF Guprat The Said Froperty Boundad As Under. Boundary of the
aforesaid property: - Morth - Sub Plot Mo, 13 Is Shuated, South - Sub Piot Mo, 11 s Siuated, East - Sodety Road 15 Sihuated,
‘West- Sub Pt No & s Situated,

SCHEDULE il : DESCRIPTION OF PROPERTY-H - All The Pizce And Parcal of Immuvebie Propery Bearing Survay Na.2110
Paix, Sud Plal Mot Paik House ol South Sida Admaasunng 36.78.50 Sg. Maler, Construchan Area Admeasiring 25.00
Sq.Mtrs Gram Panchayat Property Ko, 11557 Situated in Maj. Bakrol, TA. Dist Anand Gujrat 383120 Within The State of
Gujral The Said Propedty Bounded Az Undar. Boundary of the aloresald property: - Morih - Properly of Owner, South
Hise of Ganbhal Rasulbbai Vahora, East- 25 Foot Road Is Siluated, West- Propedy of Ramihai Popatohal

Date: 17.12.2025 Sd- Authorised Oificer
Place ; Gujaral For Electronica Finance Limdled

oL BN

U GRO Capital Limited

4th Floor, Tower 3, Equinox Business Park, LBS Road, Kurla,
Mumbai 400070

GRO

DEMAND NOTICE

UNDER THE PROVISIONS OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND EN-
FORCEMENT OF SECURITY INTEREST ACT, 2002 (“THE ACT”) AND THE SECURITY INTEREST (ENFORCEMENT)
RULES, 2002, (“THE RULES”)

The undersigned being the authorised officer of UGRO Capital Limited under the Act and in exercise of the powers
conferred under Section 13(2) of the Act, read with the Rule 3, issued Demand Notice(s) under Section 13(2) of the Act,
calling upon the following borrower(s) to repay the amount mentioned in the respective notice(s) within 60 days from the
date of receipt of the said notice. The undersigned reasonably believes that the borrower(s) are avoiding the service of the
demand notice(s), therefore the service of the demand notice is being effected by affixation and publication as per the Rules.
The contents of the demand notice(s) are extracted herein below:

SI.No.{ Name of the Borrower(s) Demand Notice Date and Amount

1) JAY CHAMUNDA LINING WORKS
2) JITENDRA M HOTKAR

Demand Notice date: 16-Dec-2025
Notice Amount: 1,08,78,312.00/- (Rupees One Crore
3) AMBIKA HOLKAR Eight Lakh Seventy Eight Thousand Three Hundred
LAN - UGODHSS0000086426 Twelve Only) As on 15/12/2025

Description Of Secured Asset(S):- Property Bearing Plot/Shed No.19 (Admeasuring About 60.90 Sq. Mtrs. Plot Area And
Measuring 46.9872 Sq.Mtrs Basement And 35.2944 Sq. Mtrs Loft And 59.6392 Sq. Mtrs  Ground Floor And 59.6592 Sgq.
Mtrs First Floor Total Admeasuring 201.6000 Sq. Mtrs Built-Up Area With Unidived Share Of Land Admeasuring. In The
Scheme Known As “Amarnath Estate”, Situated At City Survey No. 1338, Of Sub Plot No.25 (Old Revenue Survey/Block
No. 35,36, 37 & 38) Paiki, Tps No. 14, (Sahibaug) Fp No. 25 Mokazipur,Yapur — Kazipur , Taluka: Asarwa, Dist. & Sub
District: Anmedabad-06 (Naroda & B) Boundaries: On Or Towards The East:- Open Plot On Or Towards The West:-
Road On Or Towards Thenorth:- Shed No.18 On Or Towards The South: Shed No.20

The borrower(s) are hereby advised to comply with the demand notice(s) and pay the demand amount mentioned therein
and hereinabove within 60 days from the date of this publication together with applicable interest, late payment penalty,
bounce charges, cost and expenses etc. ill the date of realization of the payment. The borrower(s) may note that UGRO
Capital Limited is a Secured Creditor and the loan facility availed by the borrower(s) is a secured debt against the immovable
property(ies) being the secured asset(s) mortgaged by the borrower(s) with UGRO Capital Limited.

In the event, the borrower(s) are failed to discharge their liabilities in full within the stipulated time, UGRO Capital Limited
shall be entitled to exercise all the rights under Section 13(4) of the Act to take possession of the Secured Asset(s) including
but not limited to transfer the same by way of sale or by invoking any other remedy available under the Act and the Rules
thereunder in order to realize the dues in the loan account of the borrower(s). UGRO Capital Limited is also empowered to
ATTACH AND/OR SEAL the Secured Asset(s) before enforcing the right to sale or transfer. Subsequent to the sale of the Se-
cured Asset(s), UGRO Capital Limited also has a right to initiate separate legal proceedings to recover the balance dues, in
case the value of the Secured Asset(s) is insufficient to cover the dues payable by the borrower(s) to UGRO Capital Limited.
This remedy is in addition and independent of all other remedies available to UGRO Capital Limited under any other law.
The attention of the borrower(s) is invited to Section 13(8) of the Act in respect of time available, to redeem the Secured
Asset(s) and further to Section 13(13) of the Act, whereby the borrower(s) are restrained/prohibited from disposing or dealing
with the Secured Asset(s) or transferring the same by way of sale, lease or otherwise (other than in ordinary course of busi-
ness) any of the Secured Asset(s) without prior written consent from UGRO Capital Limited and non-compliance of the
above is an offence punishable under Section 29 of the Act. The copy of the demand notice(s) is available with the under-
signed and the borrower(s) may, if they so desire, collect the same from the undersigned.

Place: AHMEDABAD, GUJARAT

Sd/- (Authorized Officer)
For UGRO Capital Limited, authorised.officer@ugrocapital.com

Date: 18.12.2025

.-ﬁﬂ'. i,
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epaper.financialexpress.com

MEHSAMA, GLIARAT BOUNDED AS: NORTH: PLOT NO.2. SOUTH: MARGIN, EasT | (Rs.28,71,0005)

INTERNAL ROAD, WEST: SURVEY MO 1540,

Br. T i EMD i.e. 10% of

No. Description of the property Reserve price Reserve price

1. | ALL THAT PIECE AND PARCEL OF PROFERTY BEARING PLOT NO. 1, AND CONSTRUCTION | RS. TWENTY EFGHT RS TWO LAXH
THERED#H, ADMEASURING 148,745 SO.MTRS AND GONSTRUGTION THEREON, SCHEME LAKH SEVENTY EIGHTY SEVEN
KNOWH AS *JAY BUNGLOW™ SITUATED AT LAND BEARING SURVEY NO.1541 OF MOWJE |  ONE THOUSAND THOUSAND OME
PANCHOT TALLEA MEHSAMA [N THE DISTRICT AND BEGISTRATION SUB DISTRICT OF OHLY HUNDRED ONLY

(Rs.2,87,100/-)

SUB DISTRICT OF MEHSANA, BOUNDED A%: MORTH: AFTER SHUTTER {F SAID SHOR
PASSAGE GALLARY, SOUTH: COMMON WALL WITH ANOTHER SHOP EAST: COMRBAON
WALL WITH SHOP MO, 38, WEST: COMMON WALL WITH SHOP MO, 5%

g | ALL THAT PIECE AND PARCEL OF PROPERTY BEARING SHOP NO. 1 ADMEASURING 13.05 | RS. TWENTY TWO | RS. TWD LAKH
80, MTRS & SHOP NO. 2 ADMEASURING 19,41 50, MTRS 08 LOWER GROUND FLOOR | LAKH SEVENTY TWENTY SEVEN
TOTAL ADMEASURING 3246 S0 MTRS. AS A MEMBER OF “KANT GOVIND OWNERS | EVGHT THOUSAND | THOUSAND EIGHT
ASSOCIATION" A SCHEME KNOWHN AS “KRISHNA SHOP CENTRE® SITUATED AT NON- ONLY HUNDRED ONLY
AGRICULTURAL LAND BEARING SURVEY NO. 2004/360 PAIKI | CITY SURVEY NO3a25 & | (RS.Z2,78.000/) | (RS.2.27.800/)
FG26) OF MOUJE VILLAGE MEHSANA TALUKA MEHSANA & DISTRICT AND REGISTRATION
SUR DISTRICT OF MEHSANA BOUMDED AS: NORTH: PASSAGE, SOUTH: COMMON WALL
WITH OTHER SHOF, EAST, INTERMAL RO D, WEST: WALL OF SHOP NO.3

g | ALL THAT PIECE AND PARCEL OF PROPEATY BEARING SHOP NO. 474 ADMEASURING 14.21 | RS, TWELVE LAKH | RS. ONE LANH
50, MTRS ON LOWER GROUND FLDOR AS A MEMBER OF “KANT GOVIND OWNERS FORTY $1X TWENTY FOUR
ASSOCIATION” A SCHEME KNOWN AS “KRISHNA SHOP CENTRE™ SITUATED AT NON- | THOUSAMD ONLY | THOUSAND SEX
AGRICULTURAL LAND BEARING SURVEY MO, 2004/360 PAIK! [ CITY SURVEY N0 2925 4 | (RS.12.46.000%) | HUNDRED ONLY
F926) OF MOUJE VILLAGE MEHSANA TALUKA MEHSANA & DISTRICT AND REGISTRATION (A5.1.24.600/)

Mature of secured agzsst - Freshpid
Knewn Encumbrances

BFL is notaware of a0y other legal encumbrances excepl 10 us on the secured st e Sold. Inerested paries should make thelr gwn
azsassment of 1ha secured assal ta their satistaction. Secured Greditos (AFL] daes not in any way guarantes or makes any represaentation
with regard fothe fitnesstitle of the aforesasd secured asset

The proqerty & baing &apt for auction without prejudice and will ba subgact to decisson of HON'BLE DEET RECOVERY TRIBUNAL {DRT 1)
AHMEDABAD in SECURITIZATION APPLICATION MO, 116 of 2023 which is fied by SHRI RAM HOZIYARI MART & ORS. VERSUS
RELIGARE FINVEST LIMITED & SECURITIZATION APPLICATION HO. 233 of 2023 which is filed by BHAILALBHAI YITTHALDAS PATEL
VERSUS RELIGARE FIMVEST LIMITED & DTHERS.

For detailed leems and conditions of the sals please reler fo the link'UBL provided in BFL (Secured Credifor's) websity e
htipe:fwww_raligarefinvesi_ com/avction-nofices.

Far defails about E-asctan, the iterding bidders may conact Mg C1 India Pul. Lid. throwgh M. Dharani Krishna  Tel. No.: 81
T201871124,25, 26 and Mobife +97-2048182222; email id andhra@cTlindia.com)

For amy ather infarmation, plesse contact My Chimlan Vasani on his Mobile no. S821495551 or coatact him at his g-maid id;
chinian wasami@raligare.com, Mr, Ankif Desai on fAis Yohile no, 9P1TT14T81 or &t his &-mail 1d; ankid.desai@religara.com & M.
Abhishek Kumar Shukla on his Mobile oo, TIDITA1199 or a1 hiz e-mad id; abhishek. shuklal @religare. com

fthorized Officer
RELIGARE FINVEST LIMITED
(FLE-HISHEH ELIMAR SHLIKLAY AP LEGAL, ERP. COODE- E‘?EI?Q_

Dafe : 12-12-2025

. Ahmedabad
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